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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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OBITUARY REFERENCE

MADAM SPEAKER: Hon. Members, I have to inform the House about the sad
demise of our former colleague, Shri Viren Shah.

Shri Viren Shah was a Member of the Fourth Lok Sabha from 1967 to 1970
representing the Junagadh Parliamentary constituency of Gujarat.

Shri Shah was also a Member of Rajya Sabha for two terms from 1975 to
1981 and from 1990 to 1996. He was the Governor of West Bengal from 1999 to
2004.

An active social and political worker, Shri Shah participated in the Quit
India Movement in 1942.

Shri Viren Shah passed away on 9" March, 2013 in Amman, Jordan at the
age of 86.

We deeply mourn the loss of Shri Viren Shah and I am sure the House
would join me in conveying our condolences to the bereaved family.

The House may now stand in silence for a short while as a mark of respect
to the memory of the departed.
11.01 hrs.

The Members then stood in silence for a short while.
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11.02 hrs

MADAM SPEAKER: Question Hour. Q. No.201 Shri Anto Antony.
(Q. No.201)

... (Interruptions)
MADAM SPEAKER: Nothing will go on record.
(Interruptions) ... ~

MADAM SPEAKER: 2mg |4 4 Sigd| What are your doing?

... (Interruptions)

11.02Y hrs

At this stage, Shri E.G. Sugavanam, Shri O.S. Manian and some other hon.
Members came and stood on the floor near the Table.

MADAM SPEAKER: Nothing can be heard. Nothing will go on record.
(Interruptions) ... *

MADAM SPEAKER: The House stands adjourned to meet at 12 Noon.

11.03 hrs

The Lok Sabha then adjourned till
Twelve of the Clock.

* Not recorded.
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12.00 hrs
The Lok Sabha re-assembled at Twelve of the Clock.
(Madam Speaker in the Chair)
... (Interruptions)
PAPERS LAID ON THE TABLE

MADAM SPEAKER: The House shall now take up Papers to be laid on the Table.

THE MINISTER OF CULTURE (SHRIMATI CHANDRESH KUMARI): I beg

to lay on the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the North East
Zone Cultural Centre, Dimapur, for the year 2011-2012, alongwith Audited
Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of
the working of the North East Zone Cultural Centre, Dimapur, for the year
2011-2012.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library, See No. LT 8532/15/13)
... (Interruptions)

THE MINISTER OF STATE OF THE MINISTRY OF CONSUMER AFFAIRS,

FOOD AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): I beg to lay on

the Table:-

(1) (1) A copy of the Annual Report (Hindi and English versions) of the Food
Corporation of India, New Delhi, for the year 2011-2012, alongwith Audited
Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of
the working of the Food Corporation of India, New Delhi, for the year 2011-
2012.
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(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT 8533/15/13)

(3) (1) A copy of the Annual Report (Hindi and English versions) of the Consumer
Coordination Council, Noida, for the year 2011-2012, alongwith Audited
Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of
the working of the Consumer Coordination Council, Noida, for the year
2011-2012.

(Placed in Library, See No. LT 8534/15/13)

(4) (1) A copy of the Annual Report (Hindi and English versions) of the Council
for Fair Business Practices, Mumbai, for the year 2011-2012, alongwith
Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of
the working of the Council for Fair Business Practices, Mumbai, for the year
2011-2012, for the year 2011-2012.

(Placed in Library, See No. LT 8535/15/13)

(5) (i) A copy of the Annual Report (Hindi and English versions) of the
Warehousing Development and Regulatory Authority, New Delhi, for the
year 2011-2012, alongwith Audited Accounts.

(11) Statement regarding Review (Hindi and English versions) by the
Government of the working of the Warehousing Development and

Regulatory Authority, New Delhi, for the year 2011-2012.



12.03.2013 12

(6) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (5) above.

(Placed in Library, See No. LT 8536/15/13)

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): I beg to lay on the Table:-

(1) A copy of the Andaman and Nicobar Islands (Grant-in-aid to Panchayati Raj
Institutions) (Amendment) Rules, 2012 (Hindi and English versions) published in
Notification No. 07/2012/F.No.6-6(1)/2003-PR in Andaman and Nicobar Gazette
dated 20th January, 2012 under Section 204 of the Andaman and Nicobar Islands
(Panchayats) Regulation, 1994.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT 8537/15/13)

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): On behalf of Shri D. Napolean, I beg to
lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the National
Trust for the Welfare of Persons with Autism, Cerebral Palsy, Mental
Retardation and Multiple Disabilities, New Delhi, for the year 2011-2012,
alongwith Audited Accounts.

(i1) A copy of the Review (Hindi and English versions) by the Government of
the working of the National Trust for the Welfare of Persons with Autism,
Cerebral Palsy, Mental Retardation and Multiple Disabilities, New Delhi, for
the year 2011-2012.

(Placed in Library, See No. LT 8538/15/13)
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(2) A copy each of the following papers (Hindi and English versions) under sub-
section (1) of Section 619A of the Companies Act, 1956:-
(a) (1) Review by the Government of the working of the National Handicapped
Finance and Development Corporation, Faridabad, for the year 2011-2012.
(i1) Annual Report of the National Handicapped Finance and Development
Corporation, Faridabad, for the year 2011-2012, alongwith Audited
Accounts and comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 8539/15/13)

(b) (1) Review by the Government of the working of the Artificial Limbs
Manufacturing Corporation of India, Kanpur, for the year 2011-2012.
(i1) Annual Report of the Artificial Limbs Manufacturing Corporation of
India, Kanpur, for the year 2011-2012, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT 8540/15/13)

(3) A copy of the National Commission for Backward Classes (Power to Review
Advice) Rules, 2011 (Hindi and English versions) published in Notification No.
G.S.R. 360(E) in Gazette of India dated 3rd May, 2011 under sub-section (3) of
Section 17 of the National Commission for Backward Classes Act, 1993.

(Placed in Library, See No. LT 8541/15/13)

A& [RISAT : AT §+% 1 IR
... (agm)

MADAM SPEAKER: Please do not do that.

... (Interruptions)
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THE MINISTER OF STATE IN THE MINISTRY OF COAL (SHRI PRATIK

PATIL): I beg to lay on the Table a copy of the Detailed Demands for Grants

(Hindi and English versions) of the Ministry of Coal for the year 2013-2014.
(Placed in Library, See No. LT 8542/15/13)

... (Interruptions)
MADAM SPEAKER: Shri Tariq Anwar.

... (Interruptions)
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12.02 hrs.
MESSAGE FROM RAJYA SABHA
AND

BILL AS PASSED BY RAJYA SABHA"
SECRETARY-GENERAL: Madam Speaker, I have to report following message

received from the Secretary-General of Rajya Sabha:-

“In accordance with the provisions of rule 111 of the Rules of
Procedure and Conduct of Business in the Rajya Sabha, 1 am
directed to enclose a copy of the Securities and Exchange Board of
India (Amendment) Bill, 2013 which has been passed by the Rajya
Sabha at its sitting held on the 11™ March, 2013.”

Madam Speaker, I lay on the Table the Securities and Exchange Board of
India (Amendment) Bill, 2013, as passed by Rajya Sabha on the 11" March, 2013.

... (Interruptions)

12.02 Y hrs.
COMMITTEE ON SUBORDINATE LEGISLATION
30th Report
SHRI P. KARUNAKARAN (KASARGOD): I beg to present the Thirtieth Report

(English and Hindi versions) of the Committee on Subordinate Legislation.

(Interruptions)
MADAM SPEAKER: Please put it down.

... (Interruptions)

* Laid on the Table.
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12.03 hrs.

STATEMENT BY MINISTER

Status of implementation of the recommendations contained in the 32"
Report of the Standing Committee on Information Technology on Demands
for Grants (2012-13), pertaining to the Ministry of Information and
Broadcasting”

THE MINISTER OF STATE OF THE MINISTRY OF INFORMATION AND
BROADCASTING (SHRI MANISH TEWARI): Madam, 1 beg to make a
statement regarding the status of implementation of the recommendations
contained in the 32nd Report of the Standing Committee on Information
Technology on Demands for Grants (2012-13), pertaining to the Ministry of

Information and Broadcasting.

... (Interruptions)

* Laid on the Table and also placed in Library, See No. LT 8545/15/13.
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12.03 V4 hrs

MOTION RE: FORTY-FIFTH REPORT OF
BUSINESS ADVISORY COMMITTEE
THE MINISTER OF URBAN DEVELOPMENT AND MINISTER OF
PARLIAMENTARY AFFAIRS (SHRI KAMAL NATH): I beg to move:

“That this House do agree with the Forty-fifth Report of the
Business Advisory Committee presented to the House on 11th
March, 2013.”

MADAM SPEAKER: The question is:
“That this House do agree with the Forty-fifth Report of the

Business Advisory Committee presented to the House on 11th
March, 2013.”

The motion was adopted.

... (Interruptions)
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12.03 ' hrs.
MATTERS UNDER RULE 377 *

MADAM SPEAKER: Hon. Members, the Matters under Rule 377 shall be laid on
the Table of the House. Members who have been permitted to raise matters under
Rule 377 today and are desirous of laying them, may personally hand over slips at
the Table of the House immediately. Only those matters shall be treated as laid, for
which slips have been received at the Table within the stipulated time. The rest
will be treated as lapsed.

... (Interruptions)

(i)Declaring Madurai Airport in Tamil Nadu as International Cargo Airport
to boost export from the State

SHRI N.S.V. CHITTHAN (DINDIGUL): Thousands of persons undertake air
travel from southern districts of Tamil Nadu for various purposes viz. business,
tourism and other purposes to several foreign countries especially Malaysia,
Singapore, Dubai, Sharjah, Muscut and Kuwait and return from there. Madurai
with a number of super speciality hospitals is also a health destination visited by
foreign nationals for treatment. Direct flight from Madurai to those destinations
will substantially reduce their cost of travel and its duration. Lack of direct
international connectivity except in the case of Sri Lanka and delay in
notifying Madurai Airport as International Cargo Airport severely hamper
industrial investment and development in the region. International
connectivity to Madurai, which is the cultural capital of our state and gateway to
southern districts is an important place from infrastructure point of view for

initiating industrial ventures.

* Treated as laid on the Table.
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If Madurai Airport is included in the Bilateral Airport Treaties,
International air liners especially from the Middle East and South Asian

countries would introduce direct flights to Madurai.

Direct export of textiles to Dubai/Europe/US, Handloom towels to US and
other countries, fresh vegetables and fruits from main market Oddanchatram near
Madurai, Flowers and sizeable quantity of engineering goods, automobile spare
parts, granite icons, medical equipment, Value added food products and other
commodities are exported from the southern districts of Tamil Nadu on daily
basis to many international destinations now through Thiruvananthapuram,

Calicut, Cochin, Trichy and Chennai Airports.

Direct export of such commodities through Madurai Airport will
substantially reduce their transportation cost and time and increase the quantum
of exports especially in the export of fresh fruits and vegetables and flowers
from this region on account of their quick transportation to various international
destinations.

I urge upon the Hon'ble Ministers of Finance and Civil Aviation to look

into the matter for the expeditious execution of said works.
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(ii) Regarding need for enhancement of budgetary allocation to

Nehru Yuva Kendra Sangathan

N Woo qAt (qAW): IRA 9§ & JEN &F & Aled B M geN & fy ud wmdi
afeTel 1 FRIRE qA1 39 e alRF @ i § Feartt yfFer e & fog a8 gar
D5 WIS B WA Bl M5 § | BAN 9 DI I§ AT AP &1 A SR PR I & T A
I H AHhA Wt B I T Afe anft off 39 e & Aemw { Q9 & w4 # 989 I
DA (D! § |

TIH I g1 Sl WhTae 3T V&l B, Ud B Bl Sl HEIH T Il Bl & IHBT BRI
T TOIC BT IAH HH BT | 31d: AN WBHR F FRg ¢ & aq= 7 59 e & fog o
goIc &1 U@ & W IR aR AT fHar S1 a1feq aifds 89 arior e &1 afawiall &
Td garslt P MY 9g Wb |
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(iii) Need to enhance the wages under Mahatma Gandhi National Rural
Employment Guarantee Scheme

SHRI MANICKA TAGORE (VIRUDHUNAGAR): The UPA Government is
implementing Mahatma Gandhi National Rural Employment Guarantee Act
(NREGA) to provide for the enhancement of livelihood security of the households in
rural areas of the country by providing at least one hundred days of employment
with guaranteed wage in every financial year to every household whose adult
members volunteer to do unskilled manual work. This is one of the dream projects of
the Union Government. This project has been appreciated and vastly welcomed by all
sections of the society and being implemented in States.

At present the wage rate payable to unskilled manual workers working in
various schemes under MGNREGA is very low. The consumer price index for
agriculture labour is increasing every year and people are unable to cope with this
income. So, I urge upon the Union Government to increase wage rate from the

present rate of Rs. 135/- for the benefit of the rural poor people.
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(iv) Need to provide adequate assistance to families of
Government servants who die in harness

# SEA TRM 3Mael (ARR): H WDHR HHARA] D1 g SWid rJpan Frgfdt & faw
H 377 I WA BT 3R ABR BT & ATHNG BT area g | F HHant &t A &
ARM 7Y 8 9 R IS IRAR BT 3 3N, AFRID, AHINS TR F ST 08l
g | IS A WRA H @l U IRAR © S IRPIN SHATRAT DI JQ 8 M W @A &
IR R G & | d atRaR § HaH a1en a5 afed T80 8, S9! [Aga]d vd S99 9
SE-ATq BT ASHRT Bl SRRl bl gfd &l B 01 @ 8 | gl bl e I @ dfed e
TS W ¥ | q% WA HHARAT & IRAR ot fRAl @1 garst w8 B T 38 § Fife
ITD U AT STl BRAM B foT¢ G & a1 3R 9 U1 fohael ameit & S9idb
URART DT ST ISl & | U IRART BT FEANT B o ARDR DI 9! FerIared ATaedD

Heq IS ATy |
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(v)Need to declare Jain Community as a minority community
throughout the country

2 THATA FETed TAGArs (s SRU-AE): § ARBGR BT LM Deald/Helrul Aiedh
DR HATGTT b 23 ICaR, 1993 & A Bl NG 1 =rear § | gl Q¥ & dq8d
Aem, dig o, R, U1 @1 SIeuNid WG &1 Goll fed AT o | AAfde et
g TEdd & WY AIGS] R Y A9 @ qrS[@ il DI I§ GOl Tel el Ui o |
HEIGT, SF G Bl LT WR TR I d &1 Tl fQU M &1 AT ofd G99 J Fell 3
& & 3R PO I A A W S W BT ARSI SOl ol gl & | AT O I
DI T WR W AT IS AYER Bl &oll el S € a1 9 7 dael 39+ e Igar
gIY X H Ahel 81, dfcth AU Wikl RIS bl I8k qd A A0 G [l | 37
# ¥g AN DRl § b WRDR Seg A Sloq A IeLRAD AN AMRATIH H FAMET DY o
YT P TSI TR R AJIARAD TG Bl SOl Y DY |
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(vi) Need to provide financial and technological assistance to orange growers
in Vidarbha Region of Maharashtra

St o AW (qul): H GRBR BT &F 39 I B AR A Arsar g 6 A R dax @
qfH Per T & e B N 9 AERIg, § Gkl SARH! B IRl FaR 96 8§ |
faed 4 S g Uhs W Ia¥ Sdred fhar Sirdr g | ofe 40 ufaf¥d Waw seR # e
B & HRU Ade § I TG WG T8l e 5 HRU fFEE B 4R JHEE o
TSAaT ® | U BT ARl TR WTE TR S HERTSE, § UHh W 8§ R BRI e
IATED 37 Rl bl At & Wig A 99 D AR © |

{2006 H SAERVNY JLTHAT ST T SHATATSN 72 BR RIS ATSHT BT gRA b
o g ot T frami & 9 Ao &1 B o T firem 2 | ufvad eoRl I’ & s
AWM & HRU @ o & | e & aga @ 70 € 5 0 ffea feamt a1 enfde 7o
et =gy | fhg I AT ot ot 9o g T8l 81 Wbl | A WDR A fFdeT g b fagy ot
SHRT Wil BT g9 & oY STog A STeq dad I3 I ofexd 7, forad feami &1 onfde ik
R HRAT W 91 2 |
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(vii) Need to accord sanction for laying of water pipelines intersecting railway
lines in Gujarat under Multi Village Water Supply Project

$t ARANTS FBISAT (IFREA): § AR B & 9 IR a1 =rsar § & 9g ariior oot
faaRor aRars T (Al faels Awrs Uroide) Sfaiid I[oRId 59 H 918U oigd [duiy S &l
JMATHAT & | I Ps UIsy orsd faom & foy Rt Yeruer wnt &1 o & 78 38 2
s fog Yerd #3rer @1 AT JEedd € | ORI WRBR T g YT ol faaRor

RIS (Fe! faos Iwg Wioide) fdid Iog H W WISid deddi Ud Sfdl STHIaIRG

Il R UG 8 Pg ¢ Hed I3 & 3R 98 Ahel Wl §U & | ORM ARBR gRI SR

GRATSMT 3 SO 1T 1 2 TN Bl A%l W HI 90 § Yol #1000 B W WRAD
Heg Bl =Ry |

9 WY Pl 26 UG X HATGT B U Ul U A | SATGT I7afd I 3aead
A =g fdd © | 3fawd R Arg 6 59 97 aore & <% ¥ T e aRArsr s
BRI & TG DI AN el © MUY deddl Y Sfdl SHIEURK Al W IS drel Aral
ST BT gRATSAT & o9 § W HF A1 aP dfd 8 TS 2 |

T H g WHR W RY ST IR & 98 s SHfed H N HAET Bl
SR TRATST iid fAff= Yerer an UR R gU Ul &I gy of1g [98T o Aaadh
srgafa Senfori frfa & &1 fRenfide SR & &1 a7 & |
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(viii) Regarding proper monitoring of quality of construction and repair of
roads under Pradhan Mantri Gram Sadak Yojana in Mangaldoi
Parliamentary constituency of Assam

SHRI RAMEN DEKA (MANGALDOI): The quality of roads under Pradhan
Mantri Gram Sadak Yojana is very poor in the following Legislative Assembly
Constituencies (LACs) namely Kamalpur, Rangiya, Nalbari and Sipajhar. These
LAC:s are under my constituency Mangaldoi. There is no proper system to monitor
the quality and further repairing of the roads as per contract norms. P.W.D.
officials generally avoid District Level Vigilance meetings. In view of this, |
urge upon the Hon'ble Union Minister for Rural Development to institute an
inquiry into P.M.G.S.Y of above mentioned LACs.

I would like to know about the outcome of inquiry of MGNREGA which
was instituted after raising the matter in Lok Sabha in 2012. I expect the
Government to state the outcome of C.B.I inquiry on alleged corruption charges of
D.R.D.A Nalbari as per assurance of Hon'ble Minister for Rural Development letter
dated 4™ June 2012. This assurance was given in response to the matter raised in the
House.

Further I urge upon the Govt. to institute an inquiry relating to quality
and construction of roads under of above mentioned LACs as there are alleged

corruption charges.
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(ix) Need to make river Aami flowing through Gorakhpur in Uttar Pradesh
pollution free

Arf snfee e (MR@UR): Sl Sfigd &1 meR 2 | Hifdes e & sfargexer 4 3
g & WRI 3MER ' STl UguoT &l w0y Foan Oa1 &1 & | 9o S Jguur & BRuT Sfig
3R S Q1 & AT ARKI BT Hebe Wl 8 T & | < & Al Jod yqE  ufd e
T, I e g€ AfCAT BT AT I ! WERId Al [ DI AN Td fAATD
faepr &1 G 7 @ avE Ugiia wR Qa1 8 | IRER TS b dr | g8 drell AR A&l
G B WIS TG I B bs Al W 3@ AW F Afww € | HW o I B
Jeadt Al | gdi S0¥0 B YHE Wil b WA-AIY UYL Yol AT | HGARI Dl Y BT Hl
T AET AR G o, AT Usel Welloag &l Hidd e ghrsdl R 39 T4l Pl
Ui fhar a1 St of@ ot O B, s Wi & gaH H el iR weell § R shenfie
SHSA BT Ha W s A H RY 91 & SR 39 T4 & I @R H s T g |
S A& & dcddl Al H UYeH, Whl, A8l Ul od -GNl B He T MY § | FE A
qA H HADPR JQUU B HRUT YU ORE dag, R Wl & | W« A4 H e W w8 fHoHio
TP S T4l B HRU g AT H FAofordl W g § | I T H UE B g A A
FIRTR AR TR TR AR bl S Tl Aal 2 | 39 d99 § =FRTd wrfaewon
DI FIT BNATS BT b (e A T E | WM WR W g9 HABR UG & Rl 3fiarer
ECRGEN

PUAT AT g HY B ANAT BT @A Y AYD 3 H A T BT GG A
Ao fopar e |
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(x)Need to establish a Kendriya Vidyalaya in Jaunpur district of Uttar
Pradesh

St THT WIS (ABEIER): d WWHR BT & Dol AMd AQ1e B 9376 gR1 SR
UQT & SMQR S Bl R GATE &4 7 QU S &Y 3R JATH HRAT dredl & | 37aral &
[TETS W SIYR SUE TR YS¥ T GOR1 e g9l el & | <ifdh SiToiral & g rell 1.
A SIE H Bard fAEred B RIYAT T8 Bl S Wl 2 | M el 3 S s ey
R fhy 7 € 9 SR & @ 60 fhoWio R RRIG 2 | 39 I8 SIMQR SIS & e
WHR R o B S arent e o glaen & dfeq 2 | # SR & Aodives d9ay &85
H AP Ml § AR G PIC A AN T qeai BT qdell Dard [amerd § &= a1 |
B B | UG H D [AEnerd T 8F & BRI A ITHI DIs Hag T8l PR UMl | WWHR
HHE: ¥ S H 500 T Dard [AeTed Rt d B Ao a9 © |

39 Iy & A9oR YR WRAR JU1 799 I999 e J37e I 89 9 © &
% IR IS B SIFYR SUG H W UF D [TeTed RIfid HR @ Fal dY dlid 39
TG B BT Al AR TRBR gRI U BT S drell {R1eh &1 v a1 9 |
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(xi)Need to prevent annual flood caused by the Sharada river in Sitapur
Parliamentary Constituency in Uttar Pradesh and also rehabilitate people
who lost their houses and properties due to land erosion caused by the river

A DR gl (WATgR): A AHAdT & AR & [IBRT &3 XA & Heod YR, BIRR,
URITQRET, AR T HAG GO WX TG IARET 4l & D & HRU a4l § FH b § |
UWT BY 99 BIAT & SId RG] el Dl a3 DI qoig A qoiHl AT WAgR & AfADHax & yferay
T yHIfad BT 2 I aul H A G S (STl WE ) W gHifad &3l Bl a1 R
agt @ R & aIfem gy € vd 39 99RI &1 QAL 1A Mawd l Ma @ avg gwifad
Ad E | T8 e S arel g9R ARl BT SiaTaTes U9 At @ 9T S ent
3R R &+l REl & |

31 W WRBR W R 2 fb AY ApaHl &3 AR § ARET T4l & {8 arel
HEATTYR, DINYR, URFYRAT, AR FAT = WA Sl & & 916 & DM D BRI A4l 3 FAT
gH & U4 ufay O 39 916 @ I W Ird wEIid B0 81 S gAard Bl araRel de
Jerr afaad o aTeft $9 ST | g9 3q ¥ If SN dRAE @ 9y | A8 SHed §

aifd smaas B |

(xii) Need to expedite conversion of railway line from Saharsa to Forbesganj
in Bihar into broad gauge and also provide sufficient funds for the work

st faea "eq AR (Qui): H A" YA A S BT S S AHard & guld Bl
SHfRd B AHRT DI AR P DR §Y Bl ATedl g (b e A BRIAAIS A8 Bl
AT-URace B Wihd Y R a9 d1d 9 & a6 W M 9+ 1T A aa @1 g | 59
AT TR T dTel oAl BT URATE T a¥ I §6 8 | T 3 AFR® BT Bt swfsArgal
BT ATHAT BRAT TSl & | Iolc § &9 &1 Jae 0T 8 | 39 orsd &1 oft 9 10 wfeerd
B W T8 fhar T e |
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3 A X HA SN W e € [P s uRASHT Bl MEdyde Y- bR B
T G B AT PRA DT B DY Y WA NDTRAT DI @A T A BRI BHRATT BT
fEen-feer SR 1 &1 e B R B FHRAT BT FRIBR0T B A |

(xiii)Need to declare State highways intersecting N.H.-7 in Dharmapuri
parliamentary constituency of Tamil Nadu as National Highway

SHRI R. THAMARAISELVAN (DHARMAPURI): The State highways such as
Malur-Hosur-Adhiyamankottai Road Hogenekkal-Pennagaram-Dharmpuri-
Tirupatur Road, Dharmapuri-Harur (via Morppur) Road and Salem-Tirupattur-
Vaniyambadi (via Harur) Road intersect with National Highway No. 7 at many
places. These State Highways play a very important role to share the vehicular
movement of road traffic heading towards National Highway No. 7. There has been
persistent demand to declare the above State Highways as National Highways to
facilitate further improvement and strengthening of these State Highways. The
vehicular movement on these State Highways has increased manifold over a
period of time. The only solution for the improvement of these State Highways and
to prevent recurring accidents is by declaring them as National Highways. This will
pave the way for the development of the existing State Highways and over all
development of Dharmapuri district. In the entire district of Dharmapuri, there is
no National Highway as of now. I, therefore, urge upon the Central Government to
declare the above said State Highways into National Highways in the national

interest.
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(xiv) Need to ban the use of Endosulfan in Kerala and sanction a special

financial package to the state for providing relief to the affected families

SHRI P. KARUNAKARAN (KASARGOD): Continuous use of endosulfan
in some villages in Kasargod district of Kerala has caused huge damage.
About thousand persons are living with serious health problems. About 500
innocent persons have already died. This includes children, women and
elderly persons. Govt. of Kerala has taken some measures in this regard but
it has affected more than eleven Panchayats. They need continuous health
assistance and rehabilitation facilities. State Govt. could not alone meet
the huge financial burden. Govt. of Kerala has requested the Central Govt.
for the special financial package for the victims. Since endosulfan has
already been banned by the Stockholm Convention, there is no justification
for the introduction and use of this deadly pesticide again in any part of our
country. Therefore, I request the Govt. for the complete ban on
endosulfan and sanction of Rs 475 crore as a special package as

requested by the State of Kerala.
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(xv) Need to provide adequate supply of power to Odisha from Central Pool

SHRI BHARTRUHARI MAHTAB (CUTTACK): With accelerated growth in
industrialization and rural electrification in the state of Odisha, the demand for
power has registered a steep rise. The current peak demand of the state has
reached 3300 MW and the average power supply is about 2700 MW. There is
a deficit of about 300 MW during off-peak period and 500 MW during peak
period.

Under Rajiv Gandhi Grameen Vidyutikaran Yojana, State sponsored BGJ
and BSVY schemes will electrify 95 thousand villages and habitations and
further 34 lakh BPL households be provided with electricity connection in the
state. Unless the supply side of power will be improved the very purpose of
providing electricity to all households through these ambitious schemes will be
defeated.

To meet the exigency of the current deficit situation, allocation of
minimum 500 MW of round the clock (RTC) power to Odisha is required from
the 15% unallocated share of the Central Generating Stations, especially from
NTPC Kaniha stage-11. Allotment from this reserved quota to the state would

certainly enable increased availability of power there.
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(xvi) Setting up of UID Centres at Panchayat level in the country

SHRI AJAY KUMAR (JAMSHEDPUR): The process of registration and
delivery of Aadhaar cards is only being done in the block headquarters and not at
the Panchayat level.

Potka is a fantastic example of a typical Indian block with 34 Panchayats
and villages located at a distance of 25 to 30 Kms from one another. UID cards are
being made only in Potka and Haldipoar block. It is impossible to expect poor
villagers, widows with children, workers in factories and small farmers etc. to leave
their jobs and chores to travel such distances to get their cards. The cost of traveling
comes to Rs. 40 and another Rs 20 is spent on food. Furthermore, due to rush and

varied documents required, they eventually end up travelling 2 to 3 times.

This 1s a serious and ridiculous situation that warrants immediate attention.

There is serious lack of planning in this regard.

This is a matter of urgent public importance and can be tackled only if UID
Centres are set up at the Panchayat level which can cater to 8-10 villages which

would reduce the misery, cost and other structural problems.
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12.04 hrs

RESOLUTION RE: APPROVAL OF THIRD REPORT
OF RAILWAY CONVENTION COMMITTEE

RAILWAY BUDGET (2013-14) GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT (RAILWAYS), 2013-14
DEMANDS FOR SUPPLEMENTARY GRANTS (RAILWAYYS), 2012-13
AND
DEMANDS FOR EXCESS GRANTS (RAILWAYS), 2010-11 — Contd.

MADAM SPEAKER: The House shall now take up Discussion on Railway
Budget.
st TeeE™ rRER (Se)  ufiad WRAR Hed # Yol ol IR Il 7 iR ey @

A 39 a¥ A WPR 7 @S B & DI I PR QAT 81 A AT & Uplerh AR A

Ugel & A B gEUE &9 Bl I8 W R e ddw o ufey iy o @
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H WBR A ST dredl § [P DR 7 Sl HUY MG I— W 9 ¥ ol |
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" Speech was laid on the Table
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39 fa ¥ # uig <t feft. 93 Y ueRai T SN & -9 67 <Al 9Ad 98 TS
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*SHRI ANANTHA VENKATARAMI REDDY (ANANTAPUR) : 1 support
the Railway Budget, 2013-14 presented by the hon. Railway Minister, Shri Pawan
Kumar Bansalji.

The Ministry has allotted one crore rupees for the Guntakal Junction bypass
line. I feel that it is too meager to take up the work. Many goods trains, passenger
and express trains pass through this junction. In the absence of bypass line, trains
are getting delayed by two to three hours. Therefore, I request the Minister to
allocate, at least, twenty crore rupees and complete the work in this year itself.

The Railways have completed the electrification between Guntakal and
Renigunta. For the traction shed nearly Rs.75 crores is needed but the Railways
have allotted only Rs.8 crores which is very meager. I request the Minister to
enhance the allocation for this.

I thank the Railway Minister for augmenting the Guntakal Diesel Loco
Shed capacity by 50 high horse power locos. In fact, the present loco capacity of
the shed is 100, but the shed is accommodating 115 locos with the same
infrastructure. Therefore, to accommodate another 50 locos, new infrastrutue has
to be created. The railway Ministry is taking up this work at an estimated cost of
Rs.2,385.00 lakh with an outlay of Rs.4.85 lakh during 2013-14. 1 feel this
allocation is meager. I request the Railway Minister to allocate some more funds
to start with and fix up some time frame in order to complete it before the cost

escalates.

" Speech was laid on the Table.
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I also thank the Railway Minister for including Guntakal-Footover bridge
connecting platform Nos.6-1. As you know, Guntakal is an important junction
and classified as ‘A’ category station. In fact, the existing steel foot over bridge
connecting all platforms is more than 100 years old. The bridge is corroded and
pitted, endangering the safety of users. Therefore, this foot over bridge is required
for the safety of railway commuters. The estimated cost of this project is
Rs.300.00 lakh with an outlay of Rs.45.00 lakh during 2013-14.

I express my thanks for gauge conversion of 115 Km between Hospet and
Guntakal, Gooty-Renigunta-patch doubling (151.04 km) and Raichur Guntakal
(81.1 Km) which was long overdue. These lines will fetch good amount of
revenue for Railways.

I also thank the Railway Minister for including the Ananthapur-
Prasannapalli Road over Bridge in lieu of level crossing No.127.

I also express my gratitude for setting up of new electric loco shed for
accommodating 100 locos at Guntakal under phase-I; and also Gooty (Diesel Loco
Shed) for augmentation of berthing capacity of locomotives by 3 Nos.

I express my thanks for taking up new lines construction Rayadurg-Tumkur
via Kalyandurg (213 Km).

However, there are some mini projects in Anantapur which will directly
benefit the people.

1. Construction of new Road under bridge at Railway KM 213/2-3 near

HLC Colony at Anantapur. It is approximately 350 M from an existing
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RoB at KM 212/8-9 between Anantapur-taticherla stations. The
estimated cost is Rs.2.02 crores.

2. As the population of Anantapur city is increasing manifold and thee is a
need for widening the existing culverts which are indicated as under :-

e Bridge No.74 at KM 2113-3 between Anantapur-Prasannayapalli
Stations. This is a pipe culvert which has got road connectivity
on either which is required to be widened with pre-cast Box Type
Opening as is being done at the required places with less
expenditure which will ease the hardship of the people.

e Bridge No.75 at KM 210/3-4 between Anantapur-
Prasannayapalli stations. This is a 4-5 mts. Wide span bridge
with Light Motor Vehicle movement which is very narrow. This
bridge also needs to be widened with about 10 mts span for the
free passage of light motor vehicles. This will also facilitate the
free passage of road vehicles and to avoid hardship being faced
by the people of the city.

I would like to bring to the kind attention of the Railway Minister that the
existing traffic level crossing gate No.128A near TTD, Kalyanamandapam,
Ramachandra Nagar, Anantapur city has been closed down since January, 2013
due to construction of road over bridge. Consequently many school going
children, employees of the state and Central Governments and general public who

are residing on either side of the gate are facing difficulties. I request the Railway
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Minister to issue instructions to the South Central Railway to reopen the existing
traffic LC No.128 A immediately.

The non daily express trains passing through Anantapur station are not
stopping at Anantapur station. They are Train No 16533/16534 Jodhpur-
Yeswanthur-Jodhpur  Express; and Train No.15015/15016  Gorakhpur-
Yeswanthpur-Gorakhpur Express. I request the Minister to issue instructions to
the Railways to stop these trains at Anantapur station. There is a need to increase
the frequency of these trains including Train No.17211/17212 Yeswanthpur-
Machilipatnam-Y eshwanthpur.

A number of employees from various States are working in the local
industries at Tadipatri. Therefore, a non-daily Express Train No.11043/44 running
between Madurai-Lokmanya Tilak needs stoppage at Todipatri station to cater to
the needs of the employees.

There is a vociferous demand from the people of Imampuram (between
Venkatampalli and Khadarpet Railway Stations of Guntakal Division and old
Guntakal) for stopping trains at Imampuram village and ticket issuing agency. I
am ready to release funds from MPLADS in any manner to complete construction
of “earthen platform at Imampuram”.

I request the Railway Minister to take these mini projects into consideration
and allot some funds to start with as these will benefit the people to a great extent.

With these few words, I conclude.
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*SHRI YASHBANT LAGURI (KEONJHAR): The Union Rail Budget 2013-14
brings very poor message to the people of my State Odisha as well as the people of
my parliamentary constituency Keonjhar. This Budget not only encourages
regional imbalance but also provokes the public to rail rokhos and rail bandhs,
which puts the Railways to a heavy loss in the foreseeable future. The Budget
speech of the Minister in the Lok Sabha itself contradicts itself. The Minister
stated that the special emphasis will be on coal and iron ore sector and allocated
more funds. But nowhere did I find any such allocation in those areas where these
minerals are available. I want to inform that, Keonjhar district of Odisha, is one of
the most mineral rich district in the country, and Angul, Sundargarh and
Singhbhum districts of Jharkhand the most mineral rich districts in the country. I
would like to bring to your notice that long awaited projects like Badampahar,
Keonjhar and Banspani-Bimalagarh rail lines are not only important for
industrialisation of the nation but also commercially profitable for railways. These
linkages can provide huge profits for Railways and also sound infrastructure in the
backward areas of the country.

I would request the Government that these new lines should be included in

the current Budget of 2013-14. With these words, I fully oppose this budget.

* Speech was laid on the Table
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*SHRI SIDHANT MOHAPATRA (BERHAMPUR): I am fully surprised in
this Budget that nothing has been done by the Ministry of Railways regarding my
Constituency Berhampur, Odisha. I had submitted my proposals also.

So, I would like to request the Hon’ble Minister of Railways to give special
attention and provide necessary required amount of financial assistance for my

constituency as well for my State of Odisha.

* Speech was laid on the Table
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*SHRI LAXMAN TUDU (MAYURBHANJ): I would like to bring this to the
notice of the Ministry of Railways with great regret that during last Railway
Budget, it was mentioned that the survey work of Badmara-Chukliya in my
parliamentary constituency Mayurbhanj, Odisha has been completed. But Madam,
I am surprised that no financial allocation has been given in the current Railway
Budget. So I would like to request the Ministry of Railways through you to
provide fund for the said project.

Secondly in last Budget, I had also made a request that in Baripada Station
of Mayurbhanj Odisha, some old railway engines and other productive railway
goods are lying under the Sun. After few years, they may be washed away. These
railway goods are the hearths of poor tribals of my constituency. These old
engines are the witness in Odisha. They were introduced by the then Maharaja of
Mayurbhanj Kingdom. So I would like to request the Ministry of Railways
through you Madam to take necessary steps for preservation of these railway
goods in the shape of museum in the Baripada Railway Station area and they
should not be shifted to somewhere else and to be kept at Baripada.

Thirdly the proposal for new railway line from Badamara to Kharagpur via
Chandua which was given earlier may be taken up soon.

Lastly I would request that early steps may be taken for a junction for
passenger halting at Kuchei, Banapur, Badamara and Rajaloka of Rupsa

Bangriposi Road in my constituency Mayurbhanj Odisha.

* Speech was laid on the Table
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*SHRI RAMESH VISHWANATH KATTI (CHIKKODI) : I lay my speech on
Rail Budget 2013-14.
Proposal -1 New Lines

Allocation of more funds for Bangalkot-Kudachi New BG Line :

North Karnataka’s one of the long standing demands 1i.e., Bagalkot-Kudachi
New Railway BG Line on PPP basis has been sanctioned during 2010-11 Railway
Budget. But the allocation of funds for this new BG line is very meager. The
estimated cost of the project is Rs.816.00 crores as per the survey report and same
amount has sanctioned in the “Rail Budget 2010-11”. But, amount allocated in
Rail Budgets of 2010-11 and 2011-12 were Rs. 4.00 crore and Rs.20.00 crores
respectively 1.e., total allocation of this project is Rs.24.00 crore as against the
sanctioned amount of Rs.816.00 crores. But, to complete the said proposed line of
142 km early, more funds are required.

This is a long standing North-Karnataka’s demand and I, therefore, request
you to move a proposal to the Railway Ministry to allocate more funds for early
completion of this new line.

Proposal-2 : Sanction of Survey of New BG Lines :

1) Belgaum-Karad via Nippani and
2) Shedbal-Bijapur new Railway Lines
The survey for above mentioned proposed new BG lines was sanctioned
during “Railway Budget-2011-12”. In the year 1907, the British Government had
planned to provide railway link between Belgaum-Karad via Sankeshwar-Nippani-
Kagal enroute with NH-4. Then Railway Minister late Shri Lal Bahadhur Shastri
visited the Nippani town in the year 1954 and had promised to sanction the said
line. But, till today these lines have not been sanctioned. I, request for sanction of

said projects during this Supplementary Railway Budget 2013-14.

" Speech was laid on the Table.
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Proposal-3 : Increase of coaches to the local trains running between Miraj-
Belecaum-Hubli in Karnataka

Several requests were made for increase of coaches to the following local
trains running between Miraj-Belgaum-Hubli
1.Train No. 1561/1562 & 1563/1564-Miraj-Belgaum-Miraj
2.Train No.1605/1606-Miraj-Londa-Miraj
3.Train No.1047/1048-Hubali-Miraj-Hubli and
4.Train No.1619/1620-Miraj-Hubli-Miraj
Presently, the above said trains are running with 6-8 coaches. But, there is
huge demand for increase of coaches. The Central Railways have augmented to
one coach each to all the local trains running between Londa-Belgaum-Miraj. But,
nearly 2000 to 3000 access passengers are traveling with great difficulties daily
from these trains. I, therefore, request you to take necessary action for increase
atleast one more coach to each of the above mentioned local trains.

Proposal-4 : Sanction of New Trains:

1.New trains from Miraj-Bangalore-Miraj :

There 1s huge demand for new trains from Miraj-Bangalore via Belgaum,
Hubli and vice-versa. The present trains running in this route are inadequate and
passengers are suffering a lot. I, therefore, request to kindly start at least one more
new train from Miraj-Bangalore-Miraj or Pune-Bangalore-Pune and also request
you to start the following new trains.

1.Pune-Bangalore-Pune (via Belgaum, Miraj)

2.Hubli-Mumbai-Hubli (via Belgaum, Miraj)

3.Hubli-Varanasi-Hubli (via Belgaum, Miraj)

2. Sanction of Garibrath Train
Daily, thousands of agricultural labours and various workers from poor

classes are traveling to various parts of the country, especially to State capital
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Bangalore and also Mumbai, Pune, etc. Therefore, I request to start “Garibrath
Train” from Mumbai to Bangalore via Pune-Miraj-Belgaum-Hubli.
3. Extension of existing trains upto Miraj

The following daily trains may please be extended upto Miraj

1. Hubli-Bangalore-Hubli Intercity

2. Dharwad-Mysore-Dharwad

3. Hubli-Tirupati-Hubli passenger

The above said train may be extended atleast upto Belgaum
4. Re-start of cancelled trains :

The following trains have been stopped or cancelled soon after
conversion of narrow-gauge to broad gauge, which were running between
Bangalore-Hubli-Belgaum-Miraj.

1. Hubli-Pune-Hubli passenger
2. Bangalore-Pune Deccen Express
3. Hubli-Vasco passenger

Proposal-5 : Convert of weekly trains to daily :
The following trains are running weekly or twice in week through

Belgaum district may please be converted to daily trains.
12629/30-Karnataka Sampark Kranti Exp. From 2 days to daily.
2781/82-Mysore-NZM Swarn Jayanti Exp. From weekly to daily.
16505/06-Bangalore-Gandhidham Exp.-from 1 day to daily.
16533/34 —Y ashwantapur-Jodhpur Exp. —from 1 day to daily.
16507/08-Bangalore to Jodhpur Exp. From 2 days to daily
16531/32-Yashwantpur-Ajmeer Exp. From 1 day to daily.
16209/10-Mysore-Ajmeer Exp. From 2 days to daily.

Nowunkswbd =

Proposal No.6 : Stoppage of Trains

SL Train No./Name Where to stop

1 16589/90-Kolhapur-Bangalore Hudali Railway Station
Rani Channamma Exp.
2 1017/1018 Dadar-Y ashwantpur- Raibag and Pashchapur Railway

Dadar Chalukya Exp Stations

3 1035/1036 Dadar-Mysore-Dadar Raibag and Pashchapur Railway
Sharavati Exp Stations

4 | All express trains Kudachi Railway Station

5 12779/80 Goa Express Khanapur Railway Station
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Proposal-7 : Upgradation of Railway Stations :

1.Bellad Bagewadi Railway station

2.Parakanatti Railway station

3.Kudachi Railway station

4.Chinchali Railway station

I, therefore, request the Hon’ble Minister for Railways to include these demands
in the supplementary Budget 2013-14 and issue necessary orders to the
concerned Railway Authorities to stop the following trains at Raibag railway
station at the earliest.
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* SHRI K. JAYAPRAKASH HEGDE (UDUPI-CHICKMAGALUR) : I would
like to thank the Railway Minister for giving coastal Karnataka the importance it
has not been given before, in his maiden railway budget. I understand that the
demands and expectations are very high across the country and given the limited
resources, he has done his level best to fulfill our demands in coastal Karnataka. I
would like to congratulate the Ministry of Railways for taking the decision to
impart skills to the youth in railway related trades in 25 locations spread across the
length and breadth of the country and Mangalore is one of such locations. The
long pending Chickmagalur-Sakleshpur line has been sanctioned, the Manglore-
Madgao intercity daily train via Udupi has also been sanctioned. Both trains will
hugely benefit the people of this area and I am very thankful for it. I am glad that
railway over bridges and railway under bridges will be constructed, as we have
several railway gates in the coastal area which are not only time consuming for the
commuters in other vehicles but also notorious for accidents.

However, there are some points that [ would like to point out.

Doubling has been sanctioned for Tumkur-Arsikere and Sivani-Ajjampura-
Hosadurga but there is an urgent need for the upgradation of these stations as well
as several other stations in coastal Karnataka and Chikmagalur as well as a huge
demand for stops at more stations. I will write to the honourable Minister

detailing and requesting for the same.

" Speech was laid on the Table.
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The Bangalore-Mangalore weekly express is not sufficient for the number
of passengers traveling every week. We need the express train to run a minimum
of three times a week. Passengers will not be in a position to plan their trip one
week in advance. Mangalore-Kacheguda Express must go via north Karnataka as
it will help people working here.

The Bangalore-Karwar train route needs to be less round about. Currently,
the train runs via Mysore, which is too time consuming and does not benefit the
coastal passengers.

Mangalore should at any cost, be separated from the Palghat Division of
Kerala and included in the South Western Railway Zone. The divisional office
should be opened in Mangalore.

Mangalore-Kacheguda Express currently runs weekly via Dhone, Gooty,
Renigunta, Coimbatore. It would have been for more useful if the route was
through Hyderabad-Karnataka.

DEMU which is between Batkal and Thokur needs to be extended to
Mangalore central.

There is a demand for Hubli-Ankola route and also for the Vasal-Virar

route to be connected to Konkan Railway via North Karnataka.
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* SHRI A. SAMPATH (ATTINGAL) : The Railway Budget presented by the
Hon’ble Minister on 26™ February 2013, in the Lok Sabha is disappointing as far
as the common people are concerned. People of Kerala are deeply anguished over
their neglect in this budget. Even the Chief Minister, who is also a senior leader of
the Congress Party, has expressed his disappointment.

During the previous Sessions especially in the month of December 2012, I
have invited the attention of the Railway Minister towards various issues in Indian
Railways and upon the urgent needs of Kerala and my constituency, Attingal, in
Kerala.

Many of the promises made by former Union Railway Ministers to the state
are still remaining as promises on paper and no positive steps have been taken by
the railways so far.

While the network of Indian Railways is growing, why even the existing
vacancies are not filled up; not to say about the work load of the employees?
Railways have a vital role in promoting National Intergirty. But, now a days we
hear about PPPs, outsourcing and privatization. Anyway this will not promote
National Integrity and social and economic justice. Is there any permanent
mechanism for the co-ordination between the Railways and the State
Governments? It is still the rails of the Colonial Era, I fear.

Hiding the increase of train fares and putting it in the Annexure is simply

misleading. The diesel price are shooting up just because of the wrong policies of

" Speech was laid on the Table.
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the GOI. And the rise in the train fares is also on account of the rise in the fuel
prices. May I ask is it the common people who is responsible for all these? GOI
is responsible for such a situation. We experience a State sponsored inflation.

However, I take this opportunity to draw your kind attention to the urgent

needs of Kerala that are to be addressed by the Railways.

The following are the immediate requirements of State of Kerala.

Formation of a Peninsular Zone in Kerala.

Starting production from Railway Coach factory at Palakkad, where the
land is already in the possession of Railways.

Starting of a new Wagon factory at Alappuzha.

Starting of a goods yard at Kadakkavur, as there is no goods shed in
between Thiruvanantapuram and Kollam. In Kottayam also a goods shed is
necessary.

Doubling of Railway lines throughout Kerala.

Electrification of Railway lines.

More MEMU trains and extending the Kollam-Nagarcoil one to
Kanyakumari, the southern cape of India.

Waiting Rooms may be provided at all Railway Stations to Women
Passengers with toilet and security facilities.

Bogies attached in trains running to and from Kerala are found to be shabby

and in bad conditions. Frequently the toilets go without water. Hence, bogies
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may be cleaned and enough water may be provided throughout their journeys.
Safe journey is the right of a passenger.

Ms. Mamata Banerjee, made a promise in 2010-11 Union Railway Budget,
to start a Railway Medical college, in Thiruananthapuram. I have drawn the
attention of all the former Union Railway Ministers, General Managers,
Southern Railways, Chennai and Divisional Railway Managers, Southern
Railways, Thiruvananthapuram about the availability of Railway land available
in Kadakkavur and also in Nemom (Thiruvananthapuram about the availability
of Railway land available in Kadakkavur and also in Nemom
(Thiruvananthapuram District) of my Attingal Parliament Constituency. But in
subsequent Budgets no amount has been earmarked for a Railway Medical
College.

An announcement was made in the Union Railway Budget 2011-12 about
starting of a Coaching Yard at Nemom in Thiruvananthapuram district.
Though enough land is available the same has not found a place in this year
Railway Budget. This has to be started without any delay.

Goods shed which was functioning at Kochuveli (Thiruvananthapuram
District) was disbanded to accommodate passenger terminal. Enough land is
available at Kadakkavur which could accommodate a new goods shed. The
added advantage of Kadakkavur is that it connects the National Highway and

state highways of the southern districts.
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Starting of a Mineral Water Bottling plant is a promise made in Union
Railway Budget long ago. Though, I have repeatedly invited the attention of
the Hon’ble Union Railway Ministers in this regard, I am extremely sorry to
state that no attention has been paid to this matter so far, by any one. Enough
water and land is available at Kadakkavur (Thiruvananthapuram district) which
was once a water filling station for steam engines. Another place suitable for
Mineral Water bottling plant is Akathumuri (near Varkala Sivagiri Railway
Station in Thiruvananthapuram District).

Day to day works, including Passenger Reservation System gets effected
for want of staff at various Railway stations. Adequate staff should be
provided.

Though a new building is ready to function as reservation cum booking
office at Varkala in my constituency, the same is kept idle as Railway could
not post enough staff there to carry out the work. It actually results in revenue
loss to Railways.

At present many refreshment stalls on Railway Stations are not properly
maintained and enough care is not given for cleanliness. Hence, the catering
needs in some of the Railway Stations may please be handed over to Kudumba
shree units, run by Women’s Self Help Groups. This will bring good change in
serving food and behaviour. The lady passengers and commuters will also feel

safe in the presence of these elderly women. Hence, serious thought may be
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given to handing over some of the small Railway refreshment stalls to
Kudumba Shree Units.

Foot over-bridges are to be provided at Nemom, Murukkumpuzha and
Kaniyapuram Railway Stations (all in Thiruvananthapuram district) for the
benefit of passengers and commuters. At present the public is crossing over
the Railway Track to reach the other end, which is not safe and admitable.
Hence, more priority is to be given for construction of over-bridges.

The heights of the platforms may be increased. I have already requested for
this at Kadakkavur and Kaniyapuram Railway Stations.

The roofs of the existing platforms may be extended to provide shelter to
passenger during day time and rainy seasons.

Lights and fans may be switched on in the platforms of railway stations
during late evenings and nights, well before the arrival of trains. These may be
switched off, only after all the passengers leaving the platform.

Varkala, Kadakkavur, Chirayinkeezhu, Murukkumpuzha and Kaniyapuram
may be declared as Adarash Railway Stations.

From Howrah to Thiruvananthapuram/Kocuveli a new train may be
introduced on daily basis to facilitate Keralites living in and around Kolkata.
At present the capital city of the state of Kerala is connected with Guwahati
only once in a week. This may be enhanced to tri-weekly.

From Bangalore to Thiruvananthapuram and Kochi are having at present a

tri-weekly train, besides the two daily trains. As lakhs of Keralites are
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working/living there, the tri-weekly trains may be extended to run as daily
ones.

A new daily express train: Madgoan (Goa)-Kottayam-Kanyakumari.
(Mumbai-Goa Konkan Kanya rakes can be used for this train).

Increase in frequency of some trains can also be considered, viz -
(1) 2201/2202 LTT Kurla — Kochuveli Garib Rath : from Bi-wekly to
daily.
(i1)) H. Nizamuddin-Thiruvananthapuram Rajdhani Express should be
made a daily train.

2223/2224 LTT Kurla-Ernakulam Duronto from Bi-weekly to daily and
this shall be extended to Kochuveli.

As the southernmost state and a large number of its population living and
working in the north Indian States, adequate number of Holiday Special trains
should be provided to Kerala.

Varkala is a famous tourist centre and also houses the Sivagiri Pilgrimage
Centre of the Samadhi Place of Sree Narayana Guru. Thousands of people are
thronging Varkala every day. Hence, it is absolutely necessary to allow stops to
all Express and Superfast Trains at Varkala Sivagiri Railway Station (i.e.
between Thiruvananathapuram and Kollam Railway stations). Those trains
which at present do not have a stoppage at Varkala should be given a stoppage
either at Kadakkavur or at Chirayinkeezhu or at Murukkumpuzha or at

Kaniyapuram. The last two stations are nearest to the CRPF Batalian Centre,
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the Technopark and the newly merging Technocity. It is also nearest to the
world famous Shantigiri AshramLate Shri Varkala Radhakrishnan (Veteran
MP & former Speaker of Kerala Legislative Assembly) pressed for stoppage of
Train Nos. 16349 & 16350 at Chirayinkeezhu. It was accepted by the Railways
and displayed in their website also. But, now the same has gone out from the
website of the Railways. It is indeed a shocking matter. Hence, the Railway
authorities may be persuaded to keep its promise, by providing stoppage to
Train Nos. 16349 and 16350 at Chirayinkeezhu as it will highly beneficial to
the ladies and senior citizens coming to the city during office hours. It will
certainly ease out some of the congestion on the NH also.
I once again urge upon the Hon’ble Railway Minister to ensure that all
the declarations in the previous budgets are implemented. Otherwise the sanctity
of the Budgets will be in peril, which will ultimately hamper the very existence of

our Parliamentary Democracy.
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"3t SrTdter g N (WERAR) ¢ WY ENET &F WERAR & Jfdid Ul SR § 9H
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& 9 &1 TR S 110 fd & gy © o1l Wit Rt Yold ofis ©1 9 NeId g+ &l

SIEADHRUN 3T Th -8l Bl FhT 2| S AT & aR ¥ fAd &s 987 I Xl Aol Dl 3ad

HRIAT ST BT 8| Al a1t T 7 9y H BIg (AT BRI URH 81 garm 2|

feeell W AERAYR-BRER IRRIVS DI ST qexIGd S &g ATH UP Xl d1 &,

FOTRIRT STRIGUS B ST SevIGH 9T Ui (275 12 Wl 8RER 9 SF @ BIHR ST &

fu IRl gRT SWM # A S| g1 TR W WERAgR URRAT BT g1 seike (8%

Rren) & we g1 IOR B TR W g @ o Q9T ¥ g HRAT & 9 @ i i

g 9= H gdr 2l

TR M AERAGR A WS g1 W (AT <qde H aracl-Sofd G THIS i f2em

ST BT YRR B a4 FO1 b ol I8l qadq A fqed A ReW qES & BET B TS
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SITAUT &1 WERAYR il qHT & R 3T 1 Y2l -SRrds, BiRarom qor fedred g &l

AHT A FeT Nl gl WeRAR A SeXIgd o & oy wsdI-8RER 8ld gy Yol dlgd Il g,
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gHe el WY Ay weAT &1 9y 9 @1 B WERAR Yeld WRH & 5 gR W BIS g

T B, o I g A5 ¥ WiThE R WY 3 S AT WRAYR Yold weE W g
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HAT TSdl 2] FAllY I8 9gd WIS UhH 8 Sl 2l 3fd: I ARG dhes Pl <dc1 RIFe H
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P T T IR D T FHe b ¢l MR 39 7 T $I I98 F 39 IR & & forg anra
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fTa w99 | W o1 WHT W VIS AT 4681 B A fQoell W WERAR ddH
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2. TR A 2 &R Yed wed R 7 glaamd sifder Sude e g Yold 1T ®

HEH I3Y -SURMET g 01, ol Jael & @IchH &l Salg 9@ls Sy, @ie®M +. 1 Td 2
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*3ft A Aed (Iorenta): # U WHR & gRI I Xl goic Bl g Bl g I8
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I AR T T § SR T8 B I8 ©§ P PR wiehHE W US T T 8§
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SR (AARYR) & Hagl Bl SRS veld s &l 9 Rule KA 8 gal ©
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e Nl qoIC U R dlel Xl AR Bl BRING W GA1d ofel T8l Usdl o, g I8 3d
8 We B fuy € 6 73 TR <Al § BTG @ Heel Udh WWied o, 98 Uk oAl ¥
YR B TG S dlell oAl H Y, Tded WA qeRl S drell ol H Hacd U o 8l
BTG & W H M8 § | 399 WNE JI8R B SHIE T8l &t off Gdhar | fquef urdt &
diE 81 @ A A g3 FUE B 59 S8R R SIS BIRIS I G Qe arey wg #
GRINAITG 1 ST Bl Tl B oI A SUWR AR XA St § A1 R @ § & HA
A HH G AN DI GO BTG B oy 3799 Sd1d H BN VAT 2009-10 b X goic § At &
TP & 919 X IoIC H P T8 Q¥ O & 91§ qoic gal & ofaid H &1 gl Bl AN & g
off | ISHIEE WA H By GWREBRS oAl & WIS T8l § Sdidh i W A8 JaRIus
ST o1fy Feagol o &1 S © SnRex wret watfies femsdt ¢ W W& § a't oy ¢l
WIS 1 81 fogn o 81 8 | g4l Ok SR Sl o # qwiva’) <@l &1 el e € g
A T R FHs R BRE oAl @ TS Sed &l 9 8, WY S @Il T8l {6 S @1
g | 39 9 Al &1 TS 3Evrd fodm o |
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MADAM SPEAKER: Shri Pawan Kumar Bansal, Hon. Minister of Railways.
... (Interruptions)

MADAM SPEAKER: Please take your seat.
... (Interruptions)

MADAM SPEAKER: No banners!

... (Interruptions)

SHRI PAWAN KUMAR BANSAL: Madam, I would like to express my heartfelt
gratitude to hon. Members who have participated ... (Interruptions)
12.04 hrs

At this stage, Shri Dilipkumar Mansukhlal Gandhi
and some other hon. Members came and stood on the floor near the Table.

MADAM SPEAKER: The House stands adjourned to meet again at 2 p.m.
12.04 > hrs
The Lok Sabha then adjourned till Fourteen of the Clock.
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14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock.
(Madam Speaker in the Chair)
... (Interruptions)
14.0 % hrs.

PAPERS LAID ON THE TABLE- Contd.

MADAM SPEAKER: Papers to be laid on the Table.

Item No. 8, Shri Tariq Anwar.

... (Interruptions)

THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
MINISTER OF STATE IN THE MINISTRY OF FOOD PROCESSING
INDUSTRIES (SHRI TARIQ ANWAR): I beg to lay on the Table:-

(1) A copy each of the following papers (Hindi and English versions) under Section

619A

(2)

(3)
under

2001:-

of the Companies Act, 1956:-

(1) Review by the Government of the working of the Odisha Agro Industries
Corporation Limited, Bhubaneswar, for the year 2010-2011.

(i)  Annual Report of the Odisha Agro Industries Corporation Limited,
Bhubaneswar, for the year 2010-2011, along with Audited Accounts and
comments of the Comptroller and Auditor General thereon.

Statement (Hindi and English versions) showing reasons for delay in laying the
papers mentioned at (1) above.

(Placed in Library, See No. LT 8543/15/13)
A copy each of the following Notifications (Hindi and English versions)
Section 97 of the Protection of Plant Varieties and Farmers’ Rights Act,
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(1)

(ii)

(iii)

(iv)

97

The Protection of Plant Varieties and Farmers’ Rights (Second
Amendment) Rules, 2012 published in Notification No. G.S.R. 900(E)
in Gazette of India dated 18" December, 2012.
The Protection of Plant Varieties and Farmers’ Rights (Amendment)
Rules, 2012 published in Notification No. G.S.R. 901(E) in Gazette of
India dated 18™ December, 2012.
The Protection of Plant Varieties and Farmers’ Rights (Amendment)
Rules, 2012 published in Notification No. G.S.R. 902(E) in Gazette of
India dated 18™ December, 2012.
The Protection of Plant Varieties and Farmers’ Rights (Use of
Denomination of Registered Variety) Rules, 2012 published in
Notification No. G.S.R. 903(E) in Gazette of India dated 18"
December, 2012.

(Placed in Library, See No. LT 8544/15/13)

... (Interruptions)
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14.0 ¥ hrs.
RESOLUTION RE: APPROVAL OF THIRD REPORT
OF RAILWAY CONVENTION COMMITTEE

RAILWAY BUDGET(2013-14) - GENERAL DISCUSSION
DEMANDS FOR GRANTS ON ACCOUNT - (RAILWAYY), 2013-14
DEMANDS FOR SUPPLEMENTARY GRANTS - (RAILWAYS), 2012-13
AND
DEMANDS FOR EXCESS GRANTS — (RAILWAYS ), 2010-11 - contd

MADAM SPEAKER: Hon. Railway Minister.
... (Interruptions)

14.0 % hrs.
At this stage Shri Ganesh Singh and some other hon. members came and stood on

the floor near the Table.
MADAM SPEAKER: Nothing else will go on record.
(Interruptions) ... ~
MADAM SPEAKER: Let us have the reply.

... (Interruptions)

14.01 hrs

THE MINISTER OF RAILWAYS (SHRI PAWAN KUMAR BANSAL): Madam,
at the outset, I would like to express my heartfelt gratitude to hon. Members who
have participated in the discussion on the Railway Budget, Demands for Grants on
Account, Demands for Supplementary Grants 2012-13 and the Demands for
Excess Grants 2010-11. ... (Interruptions)

JTheT HRIGAT ¢ NeT H3l Sfl I 7Y Sarg A o7 iyl

... (cgagm)

it Taita R (3nHiaqR wifEa): MU i1 §3g9 SO o, IAH! Sfad G aifory L. (Fyaem)

* Not recorded.
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MADAM SPEAKER: Nothing else will go on record.

(Interruptions) ... ~

MADAM SPEAKER: The House stands adjourned to meet tomorrow,
the 13" March 2013 at 11 a.m.

14.02 hrs
The Lok Sabha then adjourned till Eleven of the Clock

on Wednesday, March 13, 2013/Phalguna 22, 1934 (Saka).

* Not recorded.
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